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Dclicensing of Sugar Industry 

2362. SHRI AKHILESH DAS: 
DR. KARAN SINGH: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether Government have lately 
decided to delicense the sugar industry; 

(b) if so, what factors and reasons have led 
to this decision; and 

(c) the extent of sugar-cane that was left 
uncrushed during 1995-96, 1996-97 and 1997-
98 but for non-availability of crushing and 
processing capacity of sugar mills? 

THE MINISTER OF INDUSTRY (SHRI 
SIKANDER BAKHT): (a) and (b) Yes, Sir. 
Government has delicensed the sugar industry 
with the objective to allow greater freedom to 
entrepreneurs to take investment and 
technology decisions in the industrial sector 
which would contribute to faster industrial 
growth. 

(c) As per the information received from 
the Government of Maharashtra, 13.68 lakh 
tonnes of cane remained un-crushed in the 
sugar season 1995-96 for which the State 
Government compensated the concerned 
farmers @ Rs.5000/-per acre. No such case 
was reported by any other State during the 
period 1995-96 to 1997-98. 
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Payment of wages to workers of BPMEL 

2364. SHRI NILOTPAL BASU: 

SHRIMATI   CHANDRAKALA 
PANDEY: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether workers on the rolls of Bharat 
Process and Mechanical Engineers Ltd. 
(BPMEL) are not being paid their monthly 
wages; 

 

(b) if so, the reasons therefor; 

(c) whether employees are being paid the 
wages only when they are opting for VRS; and 

(d) if so, the reasons for the differential 
treatment to the employees on roll and the 
VRS optees? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY SHRI 
SUKHBIR SINGH BADAL):  (a) Em- 


